& TEM NO Mvt 1 COURT NO. 2 SECTI ON XVI |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I A.No.2/2006 in ClVIL APPEAL NO. 5305 CF 2003

BHAVANI STORES PTE. LTD. Appel | ant (s)

VERSUS

ORI ENTAL | NSURANCE CO. LTD. Respondent ( s)

(Wth appln. for directions and office report)

Dat e: 28/02/2006 This Appeal was called on for nentioning today.

CORAM :

HON BLE MRS. JUSTI CE RUVA PAL

HON BLE MR JUSTI CE DALVEER BHANDARI
For Appell ant(s) M. K V. Viswanat han, Adv.

M . B. Raghunath, Adv.

Ms. V. Mohana, Adv.

For Respondent (s) M. lrshad Ahnad, Adv.

UPON being nmentioned the Court made the follow ng

ORDER

| ssue noti ce.



(Usha Bhar dwaj ) (Madhu Saxena)

Court Master Court Master



